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GOONJ SONGCHUMBO (NGO)

] ﬂhﬁﬁ HIJMB[] Society Registration Number : S0055315 Of 2024-2025
S JovgcACY, PORERAENT COUIUNTE Mobile : 70010-58014, E-mail : goonjsongchumbo@gmail.com

SYREUETI

STRENGTH

Near Danger More Bhanunagar, P.O. Kadamtala, Dist Darjeeling, W.B. Pin Code-734011
Registered under Government West Bengal Society Act XXVI of 1961.

Ref. No.(31$.0D22: |2 S patel &)12) 250

National Green Tribunal, _
Faridkot House, Copemicus Marg, \ L/
New Delhi- 110001 - v ‘

Subiject- Needing immediate attention/action against illegal construction of a Resort and cam ing at
Damfetar, Balason River bank, Dudhia, Kurseona division, Dist: Darjeeling.

Respected Sir/Madam,

This is to state that we GOONJ SONGCHUMBO, a Non- Governmental Organization is committed to Environmental
Protection and Conservation of Natural Ecosystem.

We bring to your kind attention a pressing issue concerning an illegal construction of a Resort named- BALASON
BLUES RESORT & CAMPING at Damfetar on Balason River Bank, Dudhia village, Kurseong circle.

We all are aware of the natural disaster that occurred on 6™ of October 2025 at Dudhia. Due to heavy rainfall and
flood, Dudhia was highly affected, where not only the natural ecosystem was affected but we lost many lives too.

Once again reminding us that the construction took place within an ecological sensitive zone, violating multiple
environmental laws and severe environmental risks.

Also, the illegal encroachment on riverrine and not only threatens the Balason River ecosystem as well as it has seta
dangerous precedent of environmental destructions.

We would like to bring to your attention that on 5% march 2025, we had sent a letter to you regarding the same
concem. The devastating flood which occurred on 6™ of Oct 2025 at Dudhia had nearly touched the boundaries/ walls
of BALASON BLUES RESORT & CAMPING and due to its illegal construction of the resort on the river bed, the river
has changed the river flowing current and formed many tributaries.

Requesting you to please make a note of the Legal Violations performed by the BALASON BLUES RESORT &
CAMPING at Dudhia.

LEGAL VIOLATIONS:-
The construction is in direct violation of the following laws:

1. The Environment Protection Act, 1986 (Section 3 & 5)
»  Grants the Govemnment authority to prohibit activities causing Environmental Degradation.
=  Any unapproved construction in ecological fragile zones is strictly prohibited.

2. The Water ( Prevention and Control of Pollution) Act , 1974( Section 24)

e Prohibits pollutants from being discharged into water bodies.
o Constructions near the Balason River pose a direct risk of contaminations and water quality

deterioration.
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3. The FOREST Conservation Act, 1980 ( Section 2)
+ Restricts non- forest activities on forest land without clearance.
«  Any land conversion without central Govemment approval is illegal.

4. The Wildlife Protection Act, 1972 ( Section 9 & 29)
e Bans activities that disrupt wildlife habitats or endanger protected species.
« The Balason River ecosystem is home to diverse flora and fauna — this construction threatens its
biodiversity.

5. The River Regulation Zone ( RRZ) Norms & The Coastal Regulation Zone ( CRZ) Notification, 2011
e  Prohibits unauthorized development within river floodplains and buffer zones.
= Construction within prohibited riverbank Zones is a clear violation.

6. The Air ( Prevention and Control of Pollution) Act, 1981
+  Unregulated constructions dust, emissions and air pollutants violate environmental standards.
e This poses health Hazards to nearby communities and the natural ecosystem.

7. Environmental & Ecological Threats.
Beyond legal violations, this illegal construction poses grave environmental dangers, including:

« Deforestation and destruction of native habitats.

» Irreversible damage to the Balason River ecosystem, leading to water pollution and biodiversity loss.
e Plastic, light and noise pollution causing disturbances to wildlife.

e  Over-tourism strain on natural resources, disrupting ecological balance.

8. Demand for Immediate Action.
o  Considering the serious legal, environmental and ecological violations, we demand immediate
interventions from your office to:
e Issue an immediate stop work/ business order and Demolish the illegal construction of “Balason
Blues Resort & Camping”.
s  Conduct a thorough Environmental Impact Assessment (EIA) of the site.
= Initiate legal procedings against those responsible for this unlawful construction.
Implement preventive measures to ensure no future violations occur in this sensitive zone.

9. Escalation & Legal Consequences.
If immediate and effective action is not taken, we will be compelled to escalate this matter to:
e The National Green Tribunal ( NGT)
s  The Ministry of Environment, forest and climate change ( MoEFCC)
s  The Central Pollution Control Board ( CPCB)
e  The State Environmental Impact Assessment Authority ( SEIAA)
=  The District Magistrate of Darjeeling.
e  The Hon’ble High Court of Kolkata ( Environmental Bench)
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Failure to act promptly will constitute dereliction of duty, inviting legal procedings against non- compliant authorities.
PLS NOTE:-

It has come to our notices that after legal violations and damages caused due to flood at Dudhia, the said resort at
Dudhia is still running its businesses for its own profit by ignoring the environmental damages and its impact due to
the resort construction of the river balason bed and not following the rules and regulation for construction of resort

/hotel on the river bed.

We trust your esteemed office to take the swift and necessary action against ‘Balason Blues Resort & Camping’
and request you to please stop the illegal running business and Demolish to protect the Balason River Ecosystem
from irreversible damage.

Gentle Reminder:

> We had received an E-Mail, Memo no- KSID/ 116, Dated 18/03/2025 from the office of The Executive
Engineer, Kurseong Irrigation Division, G.T.A., Kurseong.

+  We had received an E-Mail, Memo no- 641/28-8, Dated 05/03/2025, from The Office of The Divisional
Forest Officer, Kurseong Forest Division, Dowhill Kurseong.

We await your prompt response and action. Kindly acknowledge receipt of this Complaint.

Please find attached the previous letter with Ref no- GS006/25, dated- 05-03-2025 conceming the illegal
constructions of the resort on the river bed.

Requesting and urging you to support us and we appreciate your kind attention to look into this matter.
Looking forward to your prompt response.
Copy to:

1)  The District Magistrate, Darjeeling Katchari road, P.O, Dist: Darjeeling, Pin No- 734101.

2) The D.F.O. Kurseong, Downhill Road, P.O- Kurseong, Pin No- 734203, Dist: Darjeeling, West Bengal.

3) The Ratan Damal, Executive Engineer Kurseong & Mirik Division Irrigation G.T. A., PIN NO- 734203, Dist:
Darjeeling, West Bengal.

4) The Block Development Officer, B.D.O. Kurseong, Pankhabari Road Post Office Kurseong, pin no- 734203,
Dist, Darjeeling, West Bengal.

5) West Bengal Pollution Control Board, Paribesh Bhawan, Bldg No- 10A, Block- LA, Sector 111, salt lake city,

olkata — 700098 '

National Green Tribunal, Faridkot House, Copemicus Marg, New Delhi- 110001

7 The Depudy Disectsr £ SubbDivicional LAND 4 Lanp Reppimd
Thanking You H,@A. , Neos S$-Do wa' f. ey Roacl, P 0l f-5- Kusgedng.

iyl
Presidenm"‘}l/

Manita Pradhan

Goonj Songchumbo
President
GOONJ SONGCHUMBO
Bhanunagar PO Kadamtala
Jist. Daneeling, Pin 734011
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»Unregnlated canstuciion activities generate dust, emissions, and poliatants
that degrade aiv guality, violating pcmusgib,e\,n Aronmental standards.

'a.*aiians, this constriiction poses serious

ri‘fef’(:.m:;m’c’iora and E‘;abitat lestraction, leading to loss 01
o

ol 3;11"%;51@2@&:(.‘1 srhoapization it an ecologically fragl ir* LOTIE,
soliubion {water, ait, and soil} caused by construction waste and Bursan

aolvidles. .
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ePlastic, lght, and sound pollution, 4‘1%1;11) ing local wildlife.

Reaucest for lmmediate Action

nmenial and leg hmphc Wions, we urge your
e
i,‘x f “Balason Blues Resort & Latapiug
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e We trustyour esteemed ofliceg will take swift dnd noe: SBATY Act
C T this miAtter: Wo '}::;43 Forwnrd to youl prompt response and ¥
" for any further informaiion required.
Thank you. Presidens

COONJ _
Bhanunagar PO Kaffc,m.f
Dhist. Danjeeling, Pin 75+

®7001058014 goonjsongchumbo@gmail.com Pin code 734011
¥Near Danger More Bhanunagar,P.O. Kadamtala, Dist Darjeeling, W.B. Registered under
Goverament Wast Benga! society Act XXVI of 1961.
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Dated 12/03/2025
Memo No- KSID- 7 7o ,
S

To

The Executive Engineer,
Kurseong lrrigation Division,
Kurseong, GTA.

. ‘Subject;- . Enquiry report agaipst urgent complaint against illegal construction
of a Resort at Damfetar Balason Rijver, Dudhia, Kurseong ,Dist. Darjeeling:

Sir, :
With ref{no- GS007/25 Dated 05/03/2025 of GOONJ
SONGCHUMBO, and as per the instruction of Executive Engineer, Kurseong
irrigation Division, 1, Jitendra Kumar Darnal , Assistant Engineer. along with 5ri
Avinash Sharma Sub-Assistant Engineer, visited the said spot on 12/03/2025
and the following observations were made -
1) That the said resort is constructed on the char land of Balason river,
50metres away from the main water flow of the river.’
2} The course of the river as before is not altered.
3} On the enguiry of the local people it is understood that the fand was an
agricultural land before construction of the resort.
4} And as per the Kolkatta Gazette on mines and minerals which falls under
Land & Land Reform office and they also deal with the matter of land,
they may be contacted. : .
This is for favour of information please,

Thanking you.

Yours faithfully.
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OFFICE OF THE EXECUTIVE ENGINEER,
KURSEONG IRRIGATION DIVISION,
;\L_{Muwm LA

fF o 5/ G"y \ o \

Memeo. No. KSIDy /e =0 L “ | Dated: '% 03-202%5
A aird . ¥

- NI

Goon) Sengchumbo,

¥ Bhanu Nagar.

P.O. Kadamtaia.
Dist. Darjeeling -734011

Ref : GS007/25 dated 05.03.2025.

With reference to the above , this is to inform our A.E. & S.A.E. has made an

enquiry to the spot on 12.03.2025 and report is submitted to me which speaks for itself which is

attached.

In this context, it is to be meniioned that Land & Land Refroms Deptt. May be

contacted for verification of the land and matter dealing with mines and minerals. \

This is for information and further necessary action. \

\
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Government of West Bengal G e

Directorate of Forests =R,

Office of the Divisional Forest Officer, Kurseong Forest Division s
Dowhill. Kurseong, Dist. Darjeeling-734204 e o

..Phone No: - 0354-2332200; Fax No: - 0354-2332200; Emait - dfokue-wb@nic.in el

No: €4} 1288 Dated, Dowhil, the . 14 March; 2025
To B The Divisional Forest Officer '
: Gorkhaland Terrilorial Administralion
Sub . Urgent Comolaint Agains liega Construciion of & Resort at Damietar, Baiason River
Bank, Dudhia, Kurseong, Dislrict Darjegling- reg. ; T
Rei = President, GOONJ SONGCHUMBO; Lefier NO. GS006/25 dated 05.03.2025

‘ Apropos lo the subject caplioned above, please find herewith, the letter under reference,
which is self-explanatory: In this context. it is relevant to mention that the Dumfetar area does not fall under the
jurisdiction of the Kurseong Forest Division and is likely within your jurisdiction. Therefore, it is hereby forwarded to

you for necessary action. . g aelaEL A
; - This Is for your king information and needful action.

Enclosure: as stated above.

-
(Devésh Pandey, IFS) .
Divisional. Forest Officer
; . _ Kursedng Division,
No: 64 i88.- . Wi Dated, Dowhil, the 14 Marsh, 2025
Copy forwarded for information {o:

1. The President, GOONJ SONGCHUMBQ, . - -

 Bhanunagar, PO- Kadamiala. Dist- Darieeling, PIN- 734017 -
' - : : Di\ﬁsfﬁ Forest Ofiicer

Kurseong Division,

A



